
-'h Act further to amend the Inland Steam-vessels Act, 191'7. 
[24th Apn'l, 19501 

's 33 enacted by Parliament as follows : - 
3. Woah We.--This Act may be called the Inland Steam-vessels (Amendment) 

A&, 1950. 

2. h~ndmmt of section 70, Act I of 1917.-In dection 70 of the Inland Steam 
'.mwsels Acts E917,- 

(2") for t he  words "Stat3 Goverament", the words "Central GovernmentsD 
:l~ball be substituted; and 

, 4.G) the ,proviw shall. be.omitted. 


